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d'FFlcE OF THE PRINCIPAL DISTRleT & SESSIONS JUDGE (HQs): DELHI

CIRCULAR

It is impressed upon all the Ld. Judicial Officers posted within Cen kaI & West diStFICt to
provide the information through google form link https://forms.g,i9nwvSQsbLLxr2EmxSA withIn

03 days qua i) Name of the Judicial Officer, ii) Designation iii) DOB iv) District v) Email ID &
vi) Phone Number for creation of credentials in ICJS (Inter-operable Criminal Justice SYstemy

(Sunil Kumar Sharma)
Addl. Sessions Judge (West)/

Officer In-Charge, Computer Branch
Central District, Tis Hazari Courts, Delhi

9398- ar/8
Ref. No. /S.R.(75)/Comp./2023

a 1 MAR 28}3
Dated :

Copy forwarded for informatio'n to :

1. All the Ld. Judicial Officers posted within Central & West Districtl Tis Hazar1 Courts,

Delhi.
2. PS to the Ld. Principal District & Sessions Judge, HQs with request to place the same

before Id. Principal District & Sessions Judge, HQs, Delhi.

3. PS to the Ld. Principal District & Sessions Judge, West with request to place the same
before Id. Principal District g Sessions Judge, West, Delhi

\_/I)ealing ofHciall web9}AYERS, Central District, Tis Hazan Courtl Delhi to Upload the
Circular on the same.

5. Reader to the court of undersigned.

(Sunil Kumar Sharma)
Addl. Sessions Judge (West)/

Officer In-Charge, Computer Branch
Central District, Tis Hazari Courts, Delhi

__ Efi.
OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE (HQS)I DELHI

CIRC ULAR

ii is impressed upon all ms Ld. Jlldimfll Oflicers posted wilhin Oenlrsi & Was! district tn
pravide the iriiwiiiariwi ihmiigii guoglé mm fink httgs I/fmms g g@sa=.nLg zemxg Wmlifl
da days qua i) Name Di the Judicial omen ii) DESIQHBUDVI iio nos iv) uimvia v) Email in a
vi) Plume Numbsrfof crealion oi OIBdEill1a1s [VI KIJS l||'\lEI—OPerab\e Cfiminal Justine System).

[Sunil Klllfilr Shlrma)
Addi. SB9S\Df\s Judge [VVest)/

omizr in-Charge‘ Camputar Branch
Centrai Disvict. Tis Hazari Courm. Delhi

B3‘1‘1- SKI? llimfizm
Ref. No. /s.R.(1s)icoi-ii»/znz: uamn :

Cugy Nlwirded for iIlfOl'|Il8\]D|1 in : '
1 Ali the Ld. Judicial OMDEIS posted WIXNH CEVWIBI & west Dismal, Tis Ha1.ari cum,

neini
2 vs \u the Lu. Pnncipai DiS1|iL1 a semm Judge, HQ: mm feqUQs1l0 place me same

before Id Pnricipsi uisiiici & Sessians Judge, H111, Delhi.
:s PS to me Ld. Principal District s. SESSKUHS JIMQG‘ Wes! with request to place the Sims

belure id Pr\|1t!|7a\ Distrim a Ssssmris Judge‘ West. Delhi.
\_,¢4>ea|mg nlficiai, W ERS, CeritraiDistfic1,T|s Hazan coiin, Delhi in iipieaa lhe

CVCMHI Oil the same
5 Reader w the wim of undersigned.

{I
isimii Kumiir Shimll)

Addi, Sessions Judge M/=50!
Offiaer in-Charge, CDMDUQBY Brsnnh

cemrai Diflrld, Tis Hazarl Ccuflfii Delhi


